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nuclear is estimated to be about 20 mil-
lion JeW. Taking into account the projec-
tions of development of industrial and agri-
cultural load and of generating capacity by 
the end of 1970-71, there is likely to be 
an overall deficit of about 400 MW in the 
States of Andhra Pradesh, Madras, Guja-
rat, Madhya Pradesh, Punjab, Haryana, Ut-
tar Pradesh, Bihar, West Bengal and As-
sam. 

CUSTOMS STuDy TMM 

757. SHRI AMRIT NAHATA: Will 
the Minister of FINANCE be pleased to 
state : 

(a) the main recommendations made by 
the Customs Study Team; and 

(b) the decision taken by Government 
thereon 7 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARII DESAI): (a) Copies of the 
report (part I and II) of the Customs Study 
Team were laid on the table of the House 
on 9-8-67. The Study Team made 210 
recommendations in Part I and 167 in 
Pan II of the report. 

(b) Out of the 210 recommendations in 
Part I, 1 S9 have been accepted witb or 
without modificatioos and 18 bave not been 
aceepted. The others are under considera-
tion. One list giving the recommendations 
aceepted and another the recommendation. 
not accepted witb reasons therefor are laid 
on 1he table of the lHouse. [Placed in Lib-
rary. See No. LT-IS96/67J. 

The Empowered Committee set up to 
COIIIider the recommendations in Part II 
have not yet completed tho consideration 
of the recommendations made therein. 

SUPPLY OF GAS TO BAitODA 

758. SHRI AMRIT NAHATA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state : 

(a) whether the Oil and Natural Gas 
Commission has started supplying gas to 
the industries in and around Baroda; 

(b) if so. the total gas available with 
the Commission and the quant1ly being 
.'Upplied to Baroda; and 

(c) how the rest is proposed to be utilis-
ed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) : (a) 
Yes, Sir. 

(b) and (c). At present, tbe Commis-
sion is in a position to supply in Gnjarat 
State about 12.5 lakhs cubic metrea per 
day of associated and non-associated gas. 
Of this about 4.78 lakh cubic metre~ per 
day bave been earmarked for Gujarat State 
Fertilisers, Industries at Baroda and Baroda 
Municipal Corporation. Rest of the gas is 
to be supplied to Uttaran and Dbuwaran 
Power Stations. 

INDIGENOUS DRUGS FOR BIRTII CONTltOL 

759. SHRI AMRIT NAHATA: 
SHRI S. A. AGADI : 

Will the Minister of HEAL TIl AND 
FAMILY PLANNING be pleased to state: 

(a) whether the Committee appointed to 
consider the use of indigenous drugs for 
controlling birth rate bas submitted its 
report; 

(b) if so, the recommendations thereof; 
and 

(c) the decisions taken thereon? 
THE MINISTER OF STATE IN TIlE 

MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (DR. s. CHANDRASEKHAR) : 
(a) No. The Committee bas to submit its 
report to the Government by the 30th 
November, 1967. 

(b) and (c) Do not arise. 

DRILLING BY OIL AND NATI1K'L GAS 
CoMMISSION 

760. SHRICHENGALRAYA NAIDU: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to .tate : 

(a) whether 11 is a fact that the Oil 
and Natural Gas Commission bas completed 
the proposed drilling of 502 Oil Wells in 
the country; 

(b) if SO, the number of wells establish-
ed as oil bearings wells 

(c) what are the other wells provided 
for. and 

(d) the annual production of oil in the 
country at present? 
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urn MINISTER OF STATE IN THE 
MINI~Y OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): (a) 
to (c). The Oil and Natural Gas Commis-
sion completed drilling of 502 wells by the 
end of August, 1967. Of these 251 wells 
proved to be oil bearing, 43 gas bearing, 
112 wells. dry, 18 were water injection wells 
and 78 well~ were on test. 

(d) Production during 1967·68 is expect-
ed to be around 5.90 million tonnes. 

GOLD SMUGGLING IN BOMBAY 

761. SHRI CHENGALRAYA NAlDU: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that officials of 
the Marine and Preventive Division of the 
Cen.tral Excise and the Bombay Customs 
had to open fire in the midseas on the 21 st 
September, 1967 to intercept an Arab dhow 
carrying watches and gold; 

(b) if so, the total number of watcbes 
seized; 

(c) whether it is also a fact that the 
Arab smul!l!lera have dumped the gold in 
the sea; 

(d) if so, the steps taken to take posses-
IliaD· of \hat gold; and 

~e) the action taken against the culprits ? 

TIlE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARII DESAI): (a) In the . e";'ly 
hours of 22nd September, 1967 the OfIicers 
of the Marine and Preventive Division of 
the Bombay Central Excise Collectorate 
and also of the Bombay Custom House had 
to open fire to stop a fieeing Arab vessel 
suspected to be carrying contraband. 

(b)During this operation 2515 wrists 
watches and 1.30 watch straps of foreign 
make valued in aU at about Rs. 3 lakhs 
were seized. 

(c) and (d). Some packages were dump-
eel in the sea of which one package floating 
on the sea was recovered by the Customs 
Officers and was found to contain watches. 
It has not been possible to recover any 
other package as dumping took place on 
the high seas. It is not possible to know 
the contents of the other packages thrown 
overboard by the crew of the Arab vessel. 
But it is suspected that they contained 

watches ~ in the case of the one pac!;. 
retrieved. 

(e) Ten members of the crew of the 
seized vessel were arrested and the Arab 
dhow has been seized. The matter is under 
investigation. 

DIAMOND SEIZED AT PALAM AnlPORT 

762. SHRI CHENGALRAYA NAlDU: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that eleva> 
packet~ containing diamonds worth about 
Rs. 20 lakhs were recovered by the Customs 
authorities from a Tokyo Air France plane 
at Palam Air port on the 17th September. 
1967; 

(b) if so, whether it is also a fact that 
this is the second time that this big diamond 
haul was made by the Custom~ authorities; 

(c) whether Government are considering 
certain measures to tighten the security ar-
rangements to check this type of 
smuggling; and 

(d) if so, the deta,ils thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : (a) on 18th Septeql, 
her, 1967, 11 packets containing diamoll<\i 
worlh about Rs. 20 lakhs were detained t1 
Palam airport from a Tokyo bouad Air 
France aircraft on the ground that the said 
packe~ had not been properly. manifested. 
Subsequently, on production of docum~, 
tary proof that the consignment booked {Of 
Tokyo by an earlier flight not transiting 
through India had been off loaded in Paris 
fer operational reasons and was being de&-
patched by a subsequent flight, the packets 
were released to the Airlines for onward 
movement on 7th October, 1967. 

(b) On 26th August, 1967 four packel£ 
containing diamonds worth about 
Rs. 2,50,000 which had earlier been de-
tained for re·export, were seized on the 
ground that the said diamonds were Uaolc 
for confiscation under the Custom Act. 
1962. Further investigations are in pro-
gress. 

(c) and (d) The two seizures are the 
result of routine scrutiny of cargo, passen-
gers, and documents pertaining to them 
which is a part of the procedure prescribed. 




